CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH ‘ -

0.A%,23/97

Present : Hon'ble Mr. D. -Purkayastha, Judicial Member.

Hon'ble Mr. B.P.. Singh, Administrative' Member.

Jagannath Das & Anr,
-versus-
o Union of .India & Ors.

(Department of Posts)

For the applicants & None. - ’

For the respondents : 'Mr. S.P. Kar, counsel.

Order_on 3.8.99

Heard on 3.8.99
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& D. Purkayastha, JM

None appears on behalf of the applicants. It appears that the
apphcants did not appear on earller four consecutlve occasuons.v We éi’é,,

’therefore, satisfied that the appllcants are no longer lnterested ln pursumg

the case. So the appllcatlon is dlsmlssed for default of the appl;cants.
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